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_Iy THE CENTRAL ADMINISTATIVE TRIBUNAL

BENCH. AT NAGPUR

1990

Suresh V/S The Genral Manger, Ordinance Factory Ambazari,

Nagpur.,
INDEX
Sr.nd. perticulars of. the document date _page
I) Application under the Act / ﬁ ’
- 2) List of Annexture
3)  Anx-A- call card from the o N
Employment Exchange 19-1-88 5
4) Anx-B- Letter from the Respon- 15-2-88 ¢
o dent >
'5) ' Anx~C- Letter from the Bespondent - 9-5-88 7
6) | Anx-D- Notice to the Respondent 2=-4-90 9‘7
7) Anx-E~ Statement of working days . > 10
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counsel for the
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Neither the Applicant nor
his Advocate are present.

e

Mr. Ramesh Darda, Counsel
for the Respondents,

Mr. Ramesh DaBda prays
to grant time for filing reply. .

Adjourned to 26.10.90
for reply end further directions
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Neither :
his Advocate ar:hgrﬁggiéqant nor

oo Me. MUK, ,
II/V]:gilanCe’KérGandhl'

ajhari, ) s
behsis of.thgpur :s present on
S '
Adjourneg v |
Teply and furthertgilz'lz'ggo for |

y {



. - ST W = —— i T - —

. Neither the Applicant
his Advocate are pré%ent? s
| | Mr, Shaikh Aayub, Supervisor
‘ ggdlnence Factory, AmbéjhagiTVIsor
gpur is present on
Respondents, benelt of ‘

Mr. Shaikh Aayu i
reply today on beha{fbo?as fried
Respondents and he has sent
c0py‘of the reply to the
Applicant by Regd. Post A/D
under letter dt. 5.12,90.Mr,
Shaikh Aayub has undertaéen.
to file acknowledgement of the
reply served on the Apglicantf

_ Adjourned to 17 1
filing acknowledgemeni.:..91 for
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OA 485/90

Date: 17.1.91
Neither the Applicant
nor his Advocate are present,

Mr. Shaikh Ayaub,
Supervisor, Ordinence Factory

Ambajhari, Nagpur is present
on behalf of Respondents.

¥ ¢ f.;)-

-8 R - Mr. Shaikh Aayub has
~ - shown the proof of service
 of the reply on the Applicant,

\  since the Teply of ,
Respondents has peen filed in
the matter, the matter has
become ready far hearing.
However, it is not possible.to

fix_hearing date in the near

i@ﬁpﬁg@@;aaccountAof other old
pehdﬁﬁb‘Urgent matteds. This
matter is, therefore, kept

on Sine. die list,.

5

Mr. Shaikh Aayaub say
that at the time of fixing :
the date of final hearing notict
may be jssued to Respondent,

No, 17 Notice may also be
jssued to the Applicant
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As per direction of the
Hon'ble Vice Chairman dated
24.8.93, the matter is taken
up from Sine-die list, Fixed
for Finagl Hearing on

§
@\)( ﬂ@\cf i Issue notices to the parties.
. * .

as per order dated
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